 HIGH-COURT-OF DELHE NEVDELHI

T

: .:\"<: . . ) )
Nt;,a?%'l;.?}—‘lleazJDHc_‘12022 : . Date: &, suly 2072

Te, - . ) _
\/,'Fhe Principal District & Sessions Judge (HQ.),
Tis Hazari Courts Complex,
Delhi-110054. -

Sub: - Appointment of Princfpal District Judge- regarding

Si; l 1 am directed to forward herewith a copy of Notification No. F.6/ f2015-
Judl./Suptlaw/1204-1212 dated 19.07.2022 issued by the Department o Laawe,
Justice and Legislative Affairs, Govemnment of NCT of Delhi on the abuve ¢ ubioet,
with a request to deliver a copy of the same to the officer concerned. -

I3

Yours sicere ly

(‘l

(s> 7T
. : (Ravinde - Dif sja)
| - ' _ 4 Registrar Gen et
| : : : v

Encl.: As above. ;

Endos. No. ~ /DHC/Gaz./G-1/V1.E.2(a)/2022 Dated; the \™, Jul, 2022

. . \ . .
{* . Copy forwarded for information and necessary action to:-

1. Allthe Principal District & Sessions Judges, Delhi, . :

2. The Principal District & Sessions Judge-cum-Speclal Judge (PC- Aot (B, -

Rouse Avenue Courts Complex,.New Delhi.

Qﬁ‘ﬂ&f -

Raj Kumer Ra vat
Joint Registrar (G az.-14)

Most Ininradite

“ OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS.JUDGE (H s): DELHI.

No.F.5(1)/2021/ SUBS0 -2 by penihe
Sub:- Appointment of Principal District Judge regarding

Copy forwarded for information and necessary to :- Z 0 JUL 2022

1. The Officer concerned.

2. The Officer In-charges, Administration LILIIL, Accounts, General Branch, Vigilance,
Purchase Cell, Pool Cars, Library, Record Rooms, Copying Agencies, Webdite
Committee(Hh{'di/English) and Computer Section, Tis Hazari Courts, Dethi,

3. The Administrative Civil Judge, (Central), Tis Hazari, Courts, Delhi.

4. The Sr. AOJ / AO J, Administration-1,1L,II, Vigilance, Recruitment Cell, Filing
Section, Accounts Branch, Fine & Audit Section, Care-Taking Branch, Computer
Branch, Protocol Branch, LAC Branch, R & I Branch, LAYERS', ACR Cell, LT.Cell &

Vulnerable Witness Deposition Complex(VWDC), Central District, Tis Hazari Court,
Delhi.

The PRO, Tis Hazari Courts, New Delhi.

The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts, Delhi,

The P.S. to Ld. Principal District & Sessions Judge(HQs), Room No. 302-A, Tis
Hazari Courts, Delhi,

8. The 'LAYERS' Section, for uploading on ‘LAYERS'.

Now

2.0 JuL 200
(Mukesh lar Gupta )
Additional Distri Sessions Judge/

Officer In-charge ( Judicia Branch) Central
For Principal District & Sessions Judge(HQs),

DeV
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(TO BE PUBLISHED IN DELH| GAZETTE PART-IV EXTRA-ORD 3
A ) i LR =2 M JINA Y
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELH
o DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFA] RS
LEVEL, C-WING, DELHI SECRETARIAT, 1.P. ESTATE, NEW DELHI- 107g;

No.F.6/1/2015~Judl.18upﬂaw/m.oq-{:Lm.. Dated (9 .uv 2¢;

NOTIFICATION
No.F. 6/1/2015-Judl./ Suptaw/ [0l - 1202 N Under the

P vis e

SeCtEO“ 20 of the Punjab Courts Act, 1918, as in force in the National Capita Tewrie -
D_elhx, the Lt. Gove‘mor ~of National Capital Territory of Delhi, on the recomimen iatinn Lo
High Court of Delhi, appoints Ms. Shalinder Kaur, an officer of Delfi Highe~ Juciciz! & s

as Principal District Judge ‘on regufar basis with effect from the date she talies o rer

By order and in the Varve . ..
Lt. Governo - ol mx.. ek
Capital "ol ary ot 1+ 5

_ 4 -

Mo

(Sanjay ramng ¢ Aggar o

Pﬁhcipal Secretary (Lave, Ju stics & ¢
No.F.6/1/2015-Judl./Suptlaw/ I'.i.-ol-{ -12.}2. Dated }' Mily o
. Copy farwarded for information and necessary action to:

1. The Secretary to Govt. of India, Ministry of Home Affairs, New Delhi.
2. The Secretary of the Govt. of India, Ministry of Law & Justice, (Depanme:
Justice), Jaisalmer House, New Delhi. :
. The Registrar General, High Court of Delhi, New Delhi, w.r.t his offic:: 2.C, et
3798/DHC/Gaz. 1/VL.E.2(a) /2022 dated 14.07.2022.
4. The Principal District & Sessians Judge, (HQ), Dethi, Tis Hazari Cionrts o
thi.
5 The Special Secretary (BAD/Coord.), Govt. of NCT of Dalhi (in duplicats alng
Hindi version of the same) for publication in Delhi Gazette (Extra-Crdin ary Patn
8. The Controller of Accounts, Govt, of NCT of Delhi.
7. The PAQ-VI, Tis Hazari, Delhi.
8. Officer concerned through Registrar General, High Court of Dethi, New ?s thi
. 4
/

8. Guard file. o ./ |
. -

(Sanjy Kumsa A;goe

Principal Secretary (Lawi. Jusics & -

- Lo



